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OPEN CX>U+iT 

CENTH.U. AUJ'AlNlS1'RAT lVE TRIBUNAL 
AJ.+f\HABMD 88-J~H ALLAH@AU. 

Original pt>plication No. 961 of 1997. 

Allahabad this t he 27th day of /,1arch 2003. 

HC?n 'ble I.t- .Justice R.R,.K. Trivedi, Vice-Chairman. 

V:irendra Kumar 
aged about 55 years 
son of Late Kalikar Ram 
Posted as Assistant Personnel Officer, 
Northern Railway, Divisional Railway Manager 
Off ice , All a ha bad. 

• ••••••• .t-pplicant. 

(By P£tvoca~: Sri Sudhir Agra\rJa l) 

Versus . 

l. Union of India 
through the Secretary 
Ministry of Railways, 
New Delhi. 

2 . The Chairman 
t{ailw 1y aoard, 
Rail\ • Bhawan 
New Delhi. 

3. The General Manager 
Northern Railv, ay 
Baroda House , 
1-.Jew Delhi. 

4. The Divisiooal Rail\vay Manager 
Northern Railv1ay 

5 • 

Allahabad • 
' 

The Se\nior Divisional Personnel Officer/ 
Divisional Railway Manager 
Nort~rn Railway, Nnbala. 

• ••• • •••• Be spondents. 

(By Pdvocate : Sri A.K~ Pande y) 

_o_a_p_e_R_ 

By this O.A. filed under section 19 of Administrative 

Tribunals ~t 1985, the applicant has challenged the 

adverse Gntry conurunicated to him vide le tter dated 29.05.1995 

(Mnexure l). The. entry was given for the year 1994-95. 

The applicant has al.J:eady attained the age Of superannuation. 
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2 . In the circumst ances , the O. A. has been re nder ed 

infrnctuous by l ap se of titre . The 0 . A. is accor d ingly 

d i smissed as i nfract uou s . 

NO order as to c ost s . 

• 
Vice-Cha i rman • 

~Aan ish/-
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